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S.0. 2851(E).—In the notification of the Government of India, Ministry of Finance
(Department of Revenue) number S.O. 95(E), dated 6th January, 2015, published in the Gazette of
India, Extraordinary, Part-II, Section 3, Sub-section (ii), relating to title of the project in para 1
and 6, i.e ‘Literacy project of running 2890 One Teacher Schools (OTS) at 2890 tribal areas in 6
States’, may be read as “Literacy project of running 21050 One Teacher Schools (OTS) at 21050
tribal areas in 15 States”.
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